FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF
SIWON AGRI PRIVATE LIMITED

RELEVANT PARTICULARS
1. | Name of corporate debtor SIWON AGRI PRIVATE LIMITED
2. | Date of incorporation of corporate debtor 19 May 2016
3. | Authority under which corporate debtor is | Registrar of Companies — Delhi
incorporated / registered
4. | Corporate Identity No. / Limited Liability | U74999DL2016PTC299992
Identification No. of corporate debtor
5. | Address of the registered office and | 54/2 & 3, Plot 23, 127, Hanuman Lane, Janpath,
principal office (if any) of corporate | Central Delhi — 110001 Delhi
debtor
6. | Insolvency commencement date in respect | 09.05.2025
of corporate debtor (Copy of Order received on 15.05.2025)
7. | Estimated date of closure of insolvency | 11.11.2025
resolution process (180 days from the date of receipt of admission
order)
8. | Name and registration number of the | Preeti Chauhan
insolvency professional acting as interim | IBBI/IPA-002/IP-N01273/2023-2024/14331
resolution professional AFA Valid upto: 31-12-20235
9. | Address and e-mail of the interim | Address: R Z 20 K Block Gandhi Market West
resolution professional, as registered with | Sagarpur New Delhi-110046
the Board Email ID: cspreetichauhan@gmail.com
10. | Address and e-mail to be used for | Address: 332-333, 3™ Floor, Somdatt Chamber-
correspondence  with  the interim | [I, Bhikaji Cama Place, New Delhi-110066
resolution professional
Email ID: ibc.siwonagri@gmail.com
11. | Last date for submission of claims 29.05.2025
12. | Classes of creditors, if any, under clause | NA
(b) of sub-section (6A) of section 21,
ascertained by the interim resolution
professional
13. | Names of Insolvency Professionals | NA
identified to act as Authorized
Representative of creditors in a class
(Three names for each class)
14. | (a) Relevant Forms and Web link:
(b) Details of authorized representatives | https://ibbi.gov.in/en‘home/downloads
are available at: Not Applicable '

Notice is hereby given that the Hon’ble NCLT, New Delhi Bench-VI, ordered the
commencement of Corporate Insolvency Resolution Process of the Siwon Agri Private
Limited vide its order dated 09.05.2025. Copy of the Order received on 15.05.2025.




Accordingly, the Creditors of Siwon Agri Private Limited., are hereby called upon to submit
their claims with proof on or before 29.05.2025 to the Interim Resolution Professional at the
address mentioned against Entry No. 10 only.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

IBBI Reg. address: R Z 20 K Block Gandhi Market,
West Sagarpur, New Delhi-110046

Email Id: cspreetichauhan@gmail.com

Date: 15.05.2025
Place: Delhi
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LITTLE ROCK TRADE &
CIN : LS32100UP1

INVESTMENT LIMITED
981PLC202870;

Regd. offce- B-18. GHCL House, Ground Floar, Seclor-1, Kowda Gaulam Buddha Magar, LUP-201 3

wabsda: wew irilcoin Email: IRilt981@yshoo.com | Ph. No.- +81-0120-4930545

ice iz henaby given that

& - May 06, 2006

Place - Nodda

1. The 4d4% Apnual General Mesting of e membars of the compary will e held regisiered office
of the Company at B-18, GHCL House, Geound Flaar, Sectar-1, Noide. Gautam Buddha Megar,
P - 208301 on Seturday , May 31, 2025 al §2:00 PM Lo fransact tha businesses sal farth in
ihe Molice of the AGRM.

2. Tha Woalice: of fha AGM have been sani through permedted mode to the sharehokders whaoss
emall addresses are avalabla with the Comgpeny

3. In terms of section 108 of the Compenies Act, 2013 read with Ruda 20 of the Campanies
i Managament & Admaistraiion) Amandment Rules, 2005, a5 amsanded, the Company is providing
ioallits members ramata e-voting facility thraugh e~voling platform provided by Central Deposibary
Saervicas [India] Led. (CDEL) o cast iheir voda on all the besiness =at oul in the notica of AGM,
furthar in ihis ragard mamberzs are nolified that

a. The remote e-yoting period will commenca on Wednasday, May 28, 2025 at 02:00 AM and will
ends on Friday, May 30, 2025 at 05.00 PM. The remoie e-waling shall nol be allowed bayond
this ime and parad.,

b. The cut-off date for detesmnining the eligiility of the membars fo vode by remole e-vating and &1
AGM i Monday May 26, 2025 A parscn whosa Aame appears in the register of Membars!
Benaliciz! awnears s an cul-alf dale shall be enlifed fo avail the facily of ramoda a-voling or
'.I|:-1in5| al AGM, Tha Members who have casl (bair wala through remaba a-valing may parlicipale
# AGM. bul shall not entitled o vole agan m the A Membess atterdivg e meeting who
Isavie reok afready casl thalr wabe by remale a-veling shall be able bo exercsa thalr righl at AGM

& A person who has aoequired shares and becoms: membar of the company afler dispatch of the
Maobica af the AGM and hald shares a5 on cul-off date, may ablgn login-id and passwiond by
sending & request &t helpdesk evating@odsindia com. Howeavar, if the membsr & aleady
ragislenad with COEL for g-wiling, than be can wsa his akisling login-id'passward lor casting his
yole IMPoUGh nemobe d=valirg

d. Al he mambens halting shares in physical, will use e fala o, for login

. In case of any queresiorievances relating §e evoling, mambers may refer Frequanily Asked
Cuestions (FAQs) e-voling user maneal for members available under section HELF af
wiew_avotingindia_cam ar cordact CDSL on helpdesk. evaling@edsindia com crcall 18002005533
([cd frae na.).

4. Book closure: Pursuant o saction 91 of tha Comparsas Act, 2013 and rules framed there
undar, the Register of the Members and Share
froen May 24, 2025 to May 31, 2025 (bath days inclusiva) for the purpose af the BGEM.

Trarsler Books of I Company will be closed

Faor Latle Rack Trede and Invectment Limged
Edl'.

Mohanan Theayil

Diractor

OiN  0B3 102328

SMFG SMFG INDIA CREDIT COMPANY LIMITED
indiat =t s Corporale DHice: 10th Foos, Office Mo, 1071 702 & 103, 2 North Aviniss,
e KEF Wiy, Bandra Kurla Complex, Bandra (E), Mumbs - 400051

SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES
E-Auction Sale Notice of 30 days for Sale of Immovable Asset(s) under the Securitisation
and Reconstruction of Fnanclal Assets and Entorcement of Security Interest Act, 2002
raad with proviso torule 8 & 9(1) ot the Sacurity Interest (Enfarcement) Rules, 2002
Motice is hereby given to the public in general and in particular to the Borrowar(s) and
Guarantor(s) that the below described immovable properties mortgagedichargad to the
Secured Creditor, the physical possession of which has bean faken by the Authorised
Ofhicer of SMFG India Credit Company Limited Secured Creditor, will be sokd on “As is
where is”, “As is what is”, and “Whatever there is” on 23/06/2025 at 11:00 am fo
01:00 pm (with unlimited extensions of 5 minute each), for recovery  Rs. 40,88,205/-
(Rupees Forty Lakh Eighty-Eight Thousand Two-Hundred Five Only) dug as on
0710/2022 and furthar intarest and other expenses theraon till the date of realization,
due 1o SMFG India Credst Company Limited Secured Creditor from the Borrowers and
Guarantor(s) namefy M/S | P ELECTRICALS AND HARDWARE CO, Ms. INDU SHARMA,
MrHIMANSHU SHARMA.
The reserve price As. 41,40,080/- (Rupees Forly-One Lakhs Forly Thousand and
Eighty Only) and the Earnest Money Deposit (EMD) will be Rs. 4,14,008/- (Rupees Four
Lakhs Fourteen Thousand and Eight Only). The last date of EMO deposit is
21/06,/2025.
ﬁi_:l:riﬂhl Of Immovable Property:ALL THE PIECE AND PARCEL OF SHOF NO. 5, 6,
7 BUILT DN PROPERTY BEARING ND. B-177 & B-178, AREA MEASURING 200 S0.
YARDS, |.E 83.67 30. METERS, OUT OF KHASRA NO. 212, SITUATED AT RAIL VIHAR
SEHKARI AVAS SAMITI LTD., HASTBAST GRAM SHADULLABAD, PARGANA AND
TEHSIL LONI, DISTRICT GHAZIABAD, U.F

For detailed terms and condions of the sale, please reler to the link provided m SMFG India
Credit Company Limited (Secured Credilor's website i.e. www.smigindiacredit.com )

Place: GHAZIABAD, LL.P &y, Authorised Officer,

Diate: 16.05.2025 For SMFG India Credit Company Limited

FORM NO

INC-26

[Pursuant to Rule 30 of the Companies (Incorporation) Rules, 2014]

Advertisement to be published in the newspaper for change of
registered office of the company from one state to another

Beafore the Central Gover

{a) of Sub-Rule (5) of nude 30 of the Co

nment Northern Region

In the mattar of Sub-Section [4) of Seciion 13 of Companies Act. 20713 and clauss

mipankes (Incorporation) Rules, 2014

AND

In the matter of YAPMA BUILDTECH PRIVATE LIMITED
(UT0109DL201TPTCI15483) having

iz Regisiered Office at MB-100

SHAKARPUR, NEW DELHI-110092

Petitioner
NOTICE is haereby given to the General Public thal the Company proposes 1o
make application io the Cenfral Govarnment under Ssction 13 of the
Companies Act, 2013 seeking confirmation of alteration of the Memerandum of
Association of the Company in téerms of the Speclal Resolution passed at the
Extra-Ordinary Genaral Meeting held on Monday, 20" April, 2025 to enabie the
Company ta change its Ragistered office from "National Capital Territory of
Delhi’ iothe “State of Uttar Pradesh™.
Any person whose interest is likely 1o be affected by the proposed change of the
Registered Office of the Company may defiver aither on the MCA-21 portal
{wevw.mea, gonin By filing Investor complaint farm or cause (o be deliversd or
send by registered post of his'her objections supported by an Affidavit stating
the nature of histherinterest and grounds of opposition to the Regional Directar,
Norhermn Ragion, B-2 Wing, 2nd Floor, PL Dean Dayal Antyodaya Bhawan
jearlier known as Faryavaran Bhawan), CGO Complex, Mew Delhi-110003
within fourteen days from the date of publication of this notice with a copy 1o the

Pl

applicant company at s registered office al the address mantiored below:

Regd, Off; MB-100 Shakarpur, New Delhi-110032

For YAP

By Order of the Board of Directors
MA BUILDTECH PRIVATE LIMITED
(MANJEET BARAR)

Director

DIM: 09618739

Add: D-1212 A Tower -D, Saya Zion

ace: Mew Delhi

Bishrakh, Uttar Pradesh-201306
Date - 0B/0OS/2025

_E' ADITYA BIRLA

PROTECTING INVESTING FINANCING ADVISING

« Vw CAPITAL
ADITYA BIRLA CAPITAL LIMITED

Registered Office : Indian Rayon Compound, Veraval, Gujarat-362266
Branch Office : 2nd Floor, Vijaya Building, 17, Barakhamba Road, New Delhi-110001

“APPENDIX- IV-A” [See proviso to rule 9(1) Security Interest (Enforcement) Rules, 2002]
Sale Notice For Sale of Inmovable Property

On account of the amalgamation between Aditya Birla Finance Ltd. and Aditya Birla
Capital Ltd. vide the Scheme of Amalgamation dated 11.03.2024 duly recorded in the
Order passed by the National Company Law Tribunal - Ahmedabad on 24.03.2025, all
SARFAESI actions initiated by Aditya Birla Finance Ltd. in relation to the mortgaged
property mentioned in Schedule A below, stands transferred to Aditya Birla Capital Itd.,
the amalgamated company.
E-Auction Sale Notice for Sale of Immovable Assets under the Securitization and
Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 read
with proviso to Rule 9 (1) of the Security Interest (Enforcement) Rules, 2002 (54 of
2002).
Notice is hereby given to the public in general and in particular to the Borrower (s) and
Guarantor (s) i.e. Mr. Parminder S Sehrawat, Mr. Devender Singh, Mrs. Ekta Sehrawat,
M/s New India Solutions, Through Proprietor, M/s Global Electricals, Through Partners,
Mr. Yujvender Singh having Loan A/c no. ABFLND_LAP0000043416 and
ABFLND_LAP0000102873 that the below described immovable property mortgaged to the
Secured Creditor, the physical possession of which has been taken by the Authorized
Officer of Aditya Birla Capital Limited, the mortgage property will be sold on “As is where
is”, “As is what is”, and “Whatever there is” basis on 05.06.2025 for recovery of Rs.
81,76,693/- (Rupees Eighty-One Lakhs Seventy-Six Thousand Six Hundred and Ninety-
Three Only) due as on 05.05.25 and further interest and other expenses thereon till the
date of realization of complete Outstanding amount due to the Secured Creditor from
above stated Borrowers/co-Borrowers. The Reserve Price will be Rs. 92,90,769/-
(Rupees Ninety-Two Lakhs Ninety Thousand Seven Hundred and Sixty-Nine Only) for
Property. i.e. “Shop/Unit No.41A and 41B, Ground Floor, Eros Metro Mall, Plot No.8,
Sector-14 Dwarka City Centre, New Delhi-110075” and the Earnest Money Deposit will be
Rs. 9,29,077/- (Rupees Nine Lakhs Twenty-Nine Thousand and Seventy-Seven Only).
SCHEDULE A - Short description of the immovable property:
All That Part & Parcel of Properties bearing no.: “Shop/Unit No.41A and 41B, Ground
Floor, Eros Metro Mall, Plot No.8, Sector-14 Dwarka City Centre, New Delhi-110075”
For detailed terms and conditions of the sale, please refer to the link provided in Secured
Creditor's website i.e. https://abfl.adityabirlacapital.com/Pages/Individual/Properties-for-
Auction-under-SARFAESI-Act.aspx or https://sarfaesi.auctiontiger.net

DATE : 16.05.2025, PLACE : Delhi Authorised Officer, (Aditya Birla Capital Limited)

Tel: 0141-4109595; CIN: L2

Regd. Office: B-307, Road Mo, 18, V.K.LArea, Jaipur - 302 013 {Rajasthan)

31 0RJZ000PLCO30038;

Website: wew. ufindia.com; E-mail: supporti@ufindia.com
Extract of Audited Financial Results

for the Quarter and Financial Year ended on 31.03.2025.
1. The audited standalone financial results of the Company preparad in

accordance with Indian Accounting Standards {the "Ind AS") prescribed

under section 133 of the CompaniesAct, 2013:

{Rs. in Lakhs, sxcept EPS)

PUBLIC NOTICE
[Under Seclion 102 of the Insolvency and Bankruptcy Code, 2016 MBS
FOR THE ATTENTION OF THE CREDITORS OF
M5, RAJPREET KALUR GULATI
Maolice is harsby givan that te Hon'ble Mational Company Law Trbunal, Principal Banch ,
Mew Delh, in 1A (IBC) 174/PE202S In CP{IB) No. 475/PBEI2024 fed by Ms. Rajpreat Kaur
Gulafi u's 84 of IBC, has ordered the commencerment of the msolvency resolution process of
Ms. Rajprest Kaur Gulat w's 100 of IBC vide ifs order dated 13.05.2025, who is the personal
guarantor to Mis. Comax Infratech Private Limited (CD). Mr, Sudhir Kumar Agarwal was
appointad as the Resolution Professional by tha Hon'ble Af order dated 20.11.2024.
Accordingly, the creditors of Ms. Rajprest Kaur Guiati ara heraby invitad o subrmit teair
claims with proof in prescribed Form B on or before 06.06.2025 to the Resolution
Professional at the address, 415 Naurang, House, 21, Kasturba Gandhi Marg New Delhi -
110001 orthrough emall at ska003@gmail.com,
The creditors may subrmit details of their claims through electronic means, o by hand, or
b regizierad post, or by speed post. or by courier.

DETAILS OF PERSONAL GUARANTOR MS. RAJPREET KALUR GLILATI

Mzme of Personal Guarantor Ils._H;aJErrg_et I{am:ﬂuiali
2 | Address of Personal Guarantor 139DE, OLF Phase-IV, Gurgaon 12-Haryana
122008
Inzolvency commencement date {13.05.2025

4, |Estimated date of closure of insolvency 108.11.2025

rasolufion process
5. | Last date for subméssion of Ciaims iﬂﬁ.ﬂﬁ.?-{];&

DETAILS OF THE RESOLUTION PROFESSIONAL

6 |Name and registrafion number of the | Mr. Sudhir Kumar Agarwal
insolvency professional acling  as|IBBITPA-001( IP-PO0185/2017-2018/10374
resohufion professions! AFA Valid Till: 30.06.2025

7. | Address and e-mail of the resolution|Add: 415 Maurang, House, 21, Kasturba
professional, as registerad with the | Gandhi harg, Mew Delhi - 110001
Board | Email: skal03@gmail com

4. | Address and e-mail o be used furE.ﬁ.dl:l: 415 Nawrang, House, 21, Kaslurba
correspondencs with the  rasclution | Gandhi Marg, hew Delhi- 110001
professional ;Emall:shaﬂﬂﬂ@gmail.mm

Submission of false or misleading claims shall attract penalties in accordance with the
provisions of the Insolvency & Bankruptcy Code, 2016 or any other applicabie Laws.

Sudhir Kumar Agarwal

Date: 16.05.2025 Resolution Professional

JM FINANCIAL

JM Financial Asset Reconstruction Company Limited
Corporate identify Number : UST190MH2007TPLCT4287
Registered Office: Tih Floor, Cnergy, Appasahab Marathe Marg, Prabhacew, Mumbal 400025

Website - www jmifinancialarc.com

E-AUCTION SALE NOTICE - SUBSEQUENT SALE

That Pirameal Capsial and Housing Finance Lid have assigned a pool of Loan (indudng below mentioned Lozas iogether with underlying secirity
intzrest created thereof along with all the rghls, e and interest fherecn under Section 5 1) () of the Secuntisation and Haconstruction ol
Financial Azzets and Enforcement of Security Interest Act 2002 CSARFAES| ACT) vide an assignment agreement datad March 28, 5023 ["the
AssgnmentAgreement”) m favour of JMEARC () (herein refemad as Assignee) acting in ils capaciy as busies of JMPARG —Aranya - Trust, tis
fo nolify that PCHFL & authonzed and appointed 1o acl a5 Sarvica provider ! Callegtion agent 1o faclitale all aperational and procedures processas
vide Assignment | Sarvice Agreemend,
Pursuant to taking possesson of the sscured asset manforad hemsurkder by Ihe Aulbonzed Officer of Secursd Creditor under the SARFAESI
Ak, 2002 fior the recovenyof amount due from bomowern's, offess arg imviled by the undersigned for purchasa of immovable property, a5 descibed hereunder,
whichisinhe possession, onAs s Where Is Basis', 45 [s What 1s Basis"and ‘Whatever ks There ks Basis', Parficulars ofwhichare gvenbefoe

Contact Person : 1. Pankaj Kashyap - 9136178689 2. Rohan Sawant - 9833143013 3. Prashant Monde - 022 - 6224 1676

3¢ Particulars Quarter Ended YearEnded
Ma. TR 2025 A2 034 131.00.2024 | 34,00.2025 | 31.00. 034
[Fuadited} | (Unaudibed]| (Sudiied) | (Audiind) | {Awedibed)
1. | Todal Income from Operations [ 5,165.93) 4,644 69 4,844 2819 388 0020, 321.02
Z. [Operating Profit (PBIDT) B0 33 | 111.13 | 494 .25 | 1,608.67 | 1.585.32
3, |Merl Prafil! (Loss) for the pericd | 32289 | (276.02) | 25848 | 327.51 | 690.61
bafore tax
4, |NetProfit/ (Loss)forthe period | 241.08 | (205.80) | 17575 | 23627 | 48924
after tax
&, |Total Comprehensive income | 249.5% | (208,93) | 166.51 | 246,08 | 488.06
for the period
6. |Equity Share Capial 1,243 45! 1, 243,45 |1,243 45] 1,243 45( 1.243.45
jal Bs. 10 each)
7. |Ragerves 6,297, 18| 6.051.10
&, |Eamings Per Share {Tace
vabue of Rs. 10/(- each)
1, Basic (inRs.); 2.0 (1.68) 1.34 1.08 4,08
2. Dilvted {in R} 2.0 (1.68) 1.34 1.88 4,06
2. Tha key numbars of audited standatone financial rasulls of the company are
as follows: (s, in Lakhs)
& Paticulars uarter Ended ‘faar Ended
Ho. 303.2025] 31122034 | 31.03.2024) 3032025 | 31033024
ftuded) | (Unsudited)) (Audited) | (Auditad] | (Audibed]
1._[Total Income from Cparations 5 166.93] 4,644.69 (4 B44 28 19,388 90120,321,02 |
2, |Net Profit | (Loss) before fax 32209 | (276.02) [ 253 48 | 327.51 | 690.61
3. [NetProfit! (Loss) after tax 241.08 | (205.80) | 175.75 | 23527 | 48924

Mote: The above is an astract of tha delailed femat of Quarlar and year endad Francial rasulls
filexd wilh 1he Sdock Exchange under Regulation 33 of the SEBI {Ligking Obkgatiors and Disclosure
Reguiremants) Fegulatans, 2015 The hull formal of the quartedy and yaarly sudited financial
results arg avallable on the websie of the Stock Exchange at wean bseindia.com and on'the
website ofthe Comgany atwww. ufindia.com.  For and on behalf ﬂfs'gﬁ Board of Directors

. Vimal Chand Jain
Place: Jaipur

Place: New Delhi

IEBINPA-001/IP-POO195:2017-2018110374

TITAN BIOTECH LIMITED
CIN: L74999RJ1992PLC01 3387
Corporate OMice: 903-909. 9th Hoor, Bigios Tower, MNetail Su bash
Place. Delhi-110034, India , Tel.: 011-27355742, 71239900

Date: 15.05.2025

Chairman and Managing Director
DiN: nnznﬂ?

FORM A

PUBLIC ANNOUNCEMENT
{Under Regulation & of the Insolvency and Bankruptcy Board of India

(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF

SIWON AGRI PRIVATE LIMITED

resoluticn professional, 83 regsiered with
iha Board

RELEVANT PARTICULARS
1 Marne of corporate debibor SIWOMN AGRI PRIVATE LIMITED
2. |Date ol mcorporalion of corporate deblor | 189 May 2015
3. |Autharily under which conporate deblor is - |Registrar of Companies - Dekhi
Acamoabed | pegigtanad
4, (Corporale kientity Mo, / Limited Lighility  |U74989DL20T6PTC 200802
ldantification Mo, of corgorale deblor
9. |Address of the registerad office and S4/2 &3, Plok 23, 127, Hanwman Lane,
princzpal affica (if any | of corporale deblor | Janpalh, Central Delhi — 110001 Dalhi
B lIrsslvency commancement date In respect | 09052025
of corporate debior { Cogy of Order recaived on 1505 2025
1. |Esbrmated date of clogure of insolvency | 11.11 2025
rasnoliion proosss (180 days from the date of recaipd of
adrmission ardar)
B, |Mame and registrafian number of tha Preeti Chauhan
nsohvency professhonal acling as intenm | IBBUVPA-DI2TP-N 2753202 3-20241453
resolution professanal AFS Vaid uphor 31-92-2025
9. |Address and e-mak of he ntanm Addrass: B £ 20 K Block Ganghi Market

West Sagarpur New Delhi-110045
Email 1T cspraedichaihan g gmail.cam

10, |Address and e-mal o be used for

comespondence with the mterim resolution
professianal

Addrass: 332-333, 3 Floor, Somdatt
Chambar-ll, Bhikag Came Place. Mew Delhi-
110065

Email 10 ihe siwonsgrifigmail.com

i

Last date for submission of chaims

20.05,2025

14, |Classzes ol craditors, d any, under clause

(b of sub-gecton (GA) of sectan 21,
ascartained by iha irfesim resplulion
srolessanal

A,

13, |Kames of msalvency Professionals

wentfad o acl ag Aulhon 2ed
Represantatve of creciors in & class
{Three names for each class )

PlA,

14, |[a) Relevant Farms and

() Datails of aushorzed reprasanaiives
are ewailsble at:

Wb [ink:
Fittps: ekl po indenihomerdowninads
Mot Applicatle

Da

Modice & hereby givan thal the Honsla NCLT, Mew Delhi Banch-41, orderad the commencamanl
of Carporala Insohency Resalulion Process af the ShwonAgn Privabe Limiled wide its order dated
0905 2025 Copy of the Onder recaived on 1505 2025,

Accordingly, the Creditors of Siwon Agri Private Limied., are hereby callad upon to submit iheir
claims with proaf on ar before 29.05:2025 to the Inferim Resalufion Professinal af the sddress
menboned against Entry Mo, 10 only,
The financial craditars shall sabmit thair claims with proofl by elecifonic means only. All othar
credibars may submit the claims with proaf [n peeson, by post or by alecirors means.
Submission of false or misleading proofs of claim shall attract penafties.

Sdi-

Preati Chauhan

Interim Resolution Prafessional
|[BB1IPA-002P-NO12732023- 2024114111

IBEI Reg. address: R 2 20 K Block Gandhi Market,

fo: 16.06.2025

Place: Dalhi

Wast Sagarpur, New Delhi-110048
Email id: cepreatichavhanigmail.com

R.0. & Works: Unit I: A-9028, RICO ndustrial Seas, Phase Il
Bhiwadi-301019. Rajasthan Unit 11 E-b40, Industrial Area, Chopanki,
Bhiwadi-301019, Rajasthan; E-mail: hrd@titanbiotechitd.com,
accountsEditanbsotechitd com, purchass@itanbiotechitd.com
‘Wehsite: www titanbiotechlid. com, www.tmmedia.im
MNOTICE TO EQUITY SHAREHOLDERS OF M/S TITAN BIOTECH LIMITED

Dear Shareholdars,
We wish o inform you that as per record of the company and details submitied by
concemad bank, dividend for 2007-2018 i5 still unclaimed as par details given balow:-

Year Warrant No. MICR No. Amount in (Rs.) "

Bz par Section 124 of the Companies &ct, 2013 read with Investor Eduecation and
Protection Fund Authority [Accounting, Audsl, Transter and Refund) Rules, 2016 and
secrefanial Sfandard issued by IG5, the amount of dividend{s) remaining unclaimed for
a peripd of ¥ (Seven) years from the date it bacome dua, k5 required to be transferred to
the Investor Education & Protection Fund (“IEPF) established by Central Government
Datails of the unciaimed dividend is updated in website of company and reminder [etier
have also bean sent from time fo tima o shareholders 10 ¢laim thelr ungaid dividends.
Further all the shares in respect of which dividend has remained unclaimed. for seven
consecutive years of maore shall also be fransferred to IEPF,

To claim the outstanding dividend, kindly first ensure registration of comact hank defails
including core Banking account no. and IFSC/MIGR of your bank against the demat
account with your Depository Participant | Registrar and Share Transfer Agent — Beetal
Financial & Computer Sarvices Private Limited. Please submif your claim by exgcuting
the anclosed Letter of Undertakingindemnity complete in all respect or stale dividend

wrarrant for claiming the same latest by Tuesday, 30" Seplember, 2025, In caze you
have already claimed your dividend, please ignore this letter.

&Il requests for release of unclaimed / unpaid dividend should be accompanied with
Iollawing Socuments:
d) Incasze Shares are held in Electronic/Dematerialized Form:
I. Criginal unclaimed warrantis), if apphcable;
il  Duly executed application cum Undertaking/indemnity; (Format already shared)
. Copy of the updated Cliant Master List, PAN card along with cancellad cheque is
10 be submitted. Payrment will be made to the Bank Account registered against
the said demat account
b} Incaze Shares are held in Physical Form:
I, Original unclaimed warrantis), it applicabie,
i, ﬂﬂly]e:er:ute:l application cum Underaking/indemnity, (attached with this
ketter
. Imvestor Service Request Form [SR - 1, Form 1SR < 2-and Form Na. 5H - 13
(for Momination detalls) [collectively “Investor Request Forms™] duly filled
a5 par the instruchions staled therein along with the supparting documents
incleding original cancelled cheguee leat with your name as-ihe Account Holdar,
The “invastor Raquest Forms” are availabla at the website of the Company viz
www [ianbiodechitd com. In case the dvidends are not claimed by the said
date, necessary staps will be initiated. We wiould further Bke to state that any
future dividend / benefits, if any, in respect of shares so transierred shall also
e credied fo the IEPE. Mo claim shall e against the Company or its Registrarin
raspect of unclaimed dividends and sharas fransferred to IEPF pursuant o the
said |[EPF Rules
In the event of transfer of shares held by you and the unclaimed dividend to IEFF, you are
entittad o ¢laim the same from FEPF by submitting an anfine pplication in the prescribed
form No. [EPF-5 available on the website www.iepf.govin as per procedure prescribad
by IEPF Authority,
For any further query please feel free to contact Company Secretary Department, Titan
Biotech Limited at 011-49096502 or 011-27355742 o emad at ca@titanbioiechiid.com
For Titan Biotech Limited
sD/-
Charanijit Singh
Company Secretary

Place : Delhi
Date : 16/05/2025

epaper.financialexpres&.-m{_’f‘. &

Loan Code/Branch/ Demand Earnest

Cosonoworiyy | Notce Date Addhess ra “price 0o “?Em g

& - " ] (=1} .

Susrnioys) s it R} | (P5-05-2025)
Loan Coda Mo 11R00002EET.| D4 14-05-2021, Al The pieca and Parcel of the Proparty Hs. s 438000 |Fs BAG03033-,
Noida-Sector 2-(Branch), Ra. 519517000,  |having an extent - Plol Mo. A 354, First & | 42380000, | [Rs. Forty | (Rs. Eight Crome

Chanson Molor Privaie {Rs. Five Crore Second Floor (Without Roof Rights), Block-A| (RS, Four Twa lakh Farty Six lakh
Lemited {Borrower), Ninateen lakh Fifly Meera Bagh, Paschim Vihar Meera Bagh,| Crore Twenly | Thiry Eight | Three Thousand
Harjeet Singh Chandhok | One Thousand Seven | Dathi - 110083 Threzfakh | Thousand | Thirty Three
(Ca Horrowar 1) Daljest | Hundrad Mea Onily) Eighty Ordy) Only}
Kaur (Co Bomower 2) Thousand Oyl

Loan Coda Mo Of - 14-06-202%,  |Al Tha paca and Parcel of the Proparty Rs. A Z345000- (Red24 13078,

11900002306, Meida - Rs. 26003350,  [havingan extent - Plot Mo, A354, Third Fioor| 23450000~ | (Rs. Twenty |{Rs. Four Crore
Sechor (Branchy, Chanson| (Rs. Two Crore Sixty |(With Roof Rights), Block-A, Meera Bagh,| (Rs. Two Three laih | Twenty Four

Motors Private Limiled | fakh Three Thousand |Paschim Vihar Meera Bagh, Dehi - 110063| Crore Thirly | Foety Five | 1akh Thirtean
(Barrower), H%E‘fé Singh | Three Hundred Fifty | Boungaries As :- North : Road South ; Other | Fourlakn Filty | Thousand hﬁﬁ?ﬁ;t
Chandox (Co war 1) Crily] ] : . Thowsand : o

Loan Coda Mo D1 M-052021,  |Al The plece and Parcsl of the Propary Fs Rs. 108000-, | Bs. 2720364/,
19600044347 Gurugram-|  Rs. 15823135,  [having an exdent - H. Na_ 1/5920,Rhs 3Rd| 1080000~ |(Rs. Onelakh| (Rs Twenty
WG Road (Branch), Harish|  (Rs- Fifiesn lakh EIﬂLLr With Foeol Gall Mo, 1-G. Kh MNo-| 1Rs. Ten lakh Eight Baven kakh

{Barower), Andta (Co | Elghty Two Thousand 5414300, Was! Goraxh Park, Shahdara Delhi Eighty Thousand | Twenty Thousand
erme; 1| Thras HUI'I:II'Ed = 11'3(]3.1‘ EEIuﬂI:IElr‘:EE.P.E = HI:U!I‘- .':“ﬂEr LII"I". Thl:lmﬁﬂlj Drﬁ':l Th"EE Hungrad
Thirtesn Only) i af pla Sl:n_l.h. Pial Mo, 1/8514Eas Cinly Shty Four Oriy)

ivate Gall Weast Gal ¥l

Loan Coda Mo Of A0-07-2078 All The peece and Perosd of fhe Property : Ra 127000-, | Rs. 2862925,
19300001405, Ghaziabad Rs, 1486482/.,  |having anaxient - Plat No- 7, BF Withoutroof Rs . ||Rs, Onelakh | (Rs. Twenly
(Branch), Prakash Kumar | (Rs. Fourieen lakh |RHS Sidefiet Part of Khasar No-1578,| 1270000 | qeney  |Eight lakh Socty
Wishea (Bomower), Preet | Eighty Six Thousand |Kailash Puram-2 Near Pipal Wali Gall, Village, | (PS5 Twele | gonn | Twa Thousand

Mishra (Co Borrower 1) | Four Hundred Eighty | Ramspur, Ghaziabad-201014, Uttar Pradesh, | B0 S8venty | roocang | Nine Hundred
Twa Orily) Baundaries As:- North ; Blot Mo Soulh - Plet|  Thousand Oy} | Twenly Three
No-B Erst Road 20 flwide West: otherProperty|  C1Y] Cindy

Loan Code Mo Bt 23-06-2021,  |Al The piece and Pascst of fhe Propery Fs R 122000-, [ Rs, 17352265,
27900001625, Noida - R 1015465/,  [having an extent ;- Fiat No. 5f403, PlotMo.| 1220000/, |(Rs. One lakh | [Rs. Sevaniean
Sactor 2 (Branch), Punit | (Rs. Ten |akh Fifieen |4, Block-C-B, Second Floor Rear Rhs With| (Rs. Twelve | Tweaty Two- |kakh Thirty Five
Bansal (Borrower), Thousand Four | Reed Rights DIfAnkur Vihar, Loni, Ghaziabad | lakh Twenly | Thousand | Thousand Two
Nirmala Dayi Hurdred Sixty Five (Uttar Pradesh i 200102 Boundades As | Thousand Ondy) | Huredrd Twenty

[Co Bormower 1) Crly] North ; Road 09 Meters South : Flot No. C-23|  Only) S Onfy}

East ; Plot No,C-815 AWest Plot No. C-83

Loan Code N B 21-09-2020,  |A The. piece and Percsfof fe Propery Rs Rs. 1E00K-, | R 39873035,

01400004628, Noida - Rs. 2047638,  |having an exient - (0'1891,Plot No-22, Third | 1090000~ | (Rs. One lakh | {R=. Thirty Nina
Sector 2 (Branch), Surd | (Rs, Twenty lakh  |Floor, Gall N0-3, Kh No-. 8.9, 11 Te 16 & 128, | {Rs. Ten lakh Ning lakh Twenty
Jain (Barrower), Gunjan | Forty Seven Thousand | [allash Nagar, Gandhi Magar, Shahdara|  Ninety Thousand |SevenT! d
Jain (Co Borrower 1) | S8 Hundred Thiy | Dami 110092 Baundaries As - North © Other| Thousand Ondy) | Theee Hundrad
Exght Unly) Property South : Aoad 15 East: Remaining| Only) Three Oniy)
Partian West ;Progary of Others

Logn Code No.: Dt 22-02-2022, (Al The plece and Parcel of the Propery Rs Rs. 166000, | Rs, 6651268,
248900001704, Delhi - Rs, 2386974/, |having an exent - Flat No-GE02, Ground| 16600007, |(Rs, One lakh | (RS, Thirty Six
Pitampura (Branch), | (Rs. Twenty Three lakh [Floor (Hig), | Rear Side. DIf Ankur Vihar | (Re. Shileen | Soily S kakh Eighty

Inderjeat Singh Sty Six Thousand  |Hadbast Village-Saduliabad, Uttar Pradesh|  lakh Sy Thousard | Nne Thowsand
(Barrower], Shobha Hing Hundred In 201102 Boundaries As - North | Olher| Thousand Ordy) O Hurrieed

[Co Bomower 1) Seventy Four Only) [Property South | Eptry'Road 30 Feel Wide Dnly) Twenfy Six Oy

” Easl - Pligt Mo-C-1/13 Wasi Plot No-C-1119

Loan Coda Mo Db 18-11-2016,  |AI Tha peeca and Parcel of the Proparty Hs Rs. 549000- |Rs 104988485)-,
01400202671, Noida - Ra. 3279960, having an extent - Plot No-7178, First Foar| 54900000, | {Rs, Five lakh |(Rs. One Crome

Sector 2 [Branch), Vinod | (Rs, Thirty Two lekh [Sacior 2 Rajinder Magar Ghaziabad Uttar| (Rs Fiﬂﬁ Forty Mine Nine lakh
Kumar (Bormower), Soni Severty Nine  |Pradesh In 201011 Boundaries As = North -|  Four lak Thousand | Elghty Ning
Kaul {Co Barrowar 1) Thousand Nne [ Pigt no-109 Sauth : Piat no-75 East: Plotno.| _ Ninety Only) | Thousand Four
Hundrad Sixly Only) |75 wes Bead Thousand Hundrad Eighly
Oy} Five Dnly)

Loan Code No.: Ot 21-01-2020,  |All The piece and Parcel of the Property having Rs Rs. 150000, [ Fs, 42553905,
24800000721, Delhi - Rs. 2149433, |an extent - Plot No T-26. 3Rd Floor With Roaf| 15000000~ | (Rs. One laith | {Rs. Forty Two
Pitampura (Branch), | {Rs. Twenty One lakh |Rights Khasra 1922, Vill Matiala, Vill Matiala, | (Rs. Fifleen Fifty lakh Fifty Five
Manas Ranjan Bhanja | Forty Nine Thousand [Uttam Magar Dedhiln 110058 Boundaries As| lskh Onfy} | Thousand Thousand

(Borrower], Chinmayes | Four Hundred Thirty |- Morth : Qther Propeny South : Road- 20 f Einiy) Theae Hundrad
Bhania (Co Barower 1) Three Only)  |East: Porionof Building West -Gali-10.# Ninezty Oirily)

Loen Code Mo, Dt (a-11-2022,  |AllThe piece gnd Farcelof the Froperyhaving | Re 21200005, | Rs. 252000-, | R, 4857103,
20000042053, Noida - Hs. 31388111 an exient ;- Flat No-J-008, §Th Floor, Tower-| (Rs. Twanly | {Rs. Two lakh | {(Rs. Forty Eght

Sector 2 (Branch), | {Rs. Thirly One lakh |Jupter The Alen Court, Plot No-Ghe3¢1, Sector| - O kakf Twele | lakh Py Seven
Bindeshwar Prasad | Thirty Eight Theusand |23, Tronica iy, Up Ghaziabad Uttar Pradesh:-|  Twanly Thougand | Thousand One

(Batrewer), Vijay Lawrs | Eight Hundred Eleven | 531010 Boundanes As - Morth - Flal Ne-9g7|  Thousand Only)  |Hundred Theee

[Co Barrower 1) Cnly) South: OpenEast : OpenWast: Entry Cnly] Only]}

Loan Code Mo D1 30-04-2021,  |Al The pieca and Parcel of the Properdy | Rs.2540000- | Rs. 234000-, | Fs. 58583008,
11900001370, Noida - | Re 35026080, (Rs. |having an extent - Flst Mo~ M-711. TTh| (Rs Twenty | (Rs. Two lakh | (Rs. Fifly Eight

Sector 2 (Branch), Vivek | Thirty Five lakh Two [Floor,  Tower- Mercory, The Alien Court|Faelssh Fody|  Fifty Four | lakh Fifty Eight
Gupta (Botrower), Sonal Thousand Six |Saetor. C3, Tronica City Ghaziabad Utlar| Thousand | Thousand | Thousand Thres
Gupta {Co Barrowar 1] | Hundred Mine Only) | Pradesh In 201102 Only) Onky) | Hundred Only)

Lioan Code M. Dt 18-10-2023,  |Al The piece and Parced of the Propesy | Rs. 31600000 | Rs. 316000-, | Rs. 5233353),

O7T0000194% Ghaziabad | As. 3B6A65T-,  |having an exlant - Flal No-502 5Th Floor| (Rs. Thity | (Rs. Three | (Rs, Fifly Two

[Branch), Vikash Kumar | (Rs. Thirly S lakh  |[Tower-C Officer City Mh-58 RayNagarExdn,| Onefakh | lakh Sikteen | 8k Thirty
(Bomowesr), Refendra | Sty Eight Thousand |Ghaziabad. - 201002 Sixty Thousard | Thres Thousend
Singh [Go Borrower 1) Six Hundred Fifty Thousand Oindy) Thrae Hundrad
Pradeep Kurar Bhall One Only) Canly) Fifty Three Only)

{GuRmanior 4)

Loan Coda Mo Db 04-11-2022,  |AI The pmca and Pamel of fhe Propedy Rs Rs 183000-, | Fs, 3401224/,
25500000486, Dalhi - Rs. 2245135/,  |having an exten - Flat No- J-100% 10Th| 18300000, [(Rs. One lakh| (Rs. Thirty
Fitampura (Branch), [ (Rs, Twenty Two lakh |Floor Jupiter Tower The Alien Court Plot Mo- | (Ris, Eighieen| Eighty Three | Four lakh One

Chelna Sharma Farly Five Thousand |Gh/f Sactor- C3 Tronica Clly, Ghaziabad| =kh Thirty | Thousand | Thousand Twe

[Bormower), Shashi One Hundred Thirty | Liear Bradesh - 2099040 Thousand Oy} Hurdred Twenty
Sharma (Co Borrower 1) Five Cinly) Cinly} ' Faar Cnly)
Dinesh {Co Borrower 2]

Loan Code Mo Dt 04-11-2022,  |Al The piece and Parcel of the Propery|Rs. 23200005, | Rs. 23200-, | Rs, 1416403F,
18000000684, Ghaziabad | Rs. 8153675~ (Rs. Eight |having an exten - Flat No80T BTh Floor| (Rs. Twenly | (Rs. Two lakh | (Rs. Foorteen
(Branch), Anuradha Verma| lakh Fifleen Thousand |Biock 3 Dalhi 99 Awas \ikas Bhopura Tlla| Nne lakh | MNinaly Two | lakh Sixeen

(Bomower), Smrili Bali | Three Hundred Eighty | Mo Ghaziabad Uttar Pradesh 201010, Twanty Thausand | Thousand Four

[{Co Borrower 1) Sevan Only) Thousand Oy} Hundred Theas

Cinly) Cnly}
LoanCode Mo 19600041223, | Dt 16-01-2024,  [Al The piece and Parcel of the Propery Rs Rs. 963000, [Rs 27200616/,
Diethi - Fitampura (Branch), | Rs. 21515481,  [having an extent = Plot No.- 487 2Md Floar| ®6300001-, | (Rs. Nine lakh | {Rs. Two Crore
Ganaya Commoddies Pvt | (Rs. Twa Crore  [Sector-13, Vasundhara, Ghaziabad Uttar| (Rs. Ninety | Sixy Theae | Seventy Two
Lid {Bomower), Vinod Kumar| Fifteen lakh Fifteen |Pradesh 201012 Boundaries As -~ North || Sixlskh Thiny|  Thaussnd lakh Six
sharma [Co Borrower 1) | Thawsand Four Hundred | pehars Praperty South - Road East - Vacant| Thousand Oriy) Hundrad
Mo S oy | €100y One Ony) Ll West 134488 Ol Sixesn Qi)

Loan Coda No: Dt 18-10-2023, |A The paca and Parced of tha Propety Rs Rs. 435000/, |Rs 10027360/,

19800041458, Delhi - Rs. TOGITER-,  |having an exdent - Flai Mo T-BH3010 13Th| 42500000, (Rs. Four  [(Rs, One Crore
Pitampura (Branch), Vijay | {Rs. Sevenly lakh |Floor, Flat Mo. 01 Leke Side Height Lake| (Rs. Fordy | lakh Twenly | Twanly Seven
Arora {Borrower), Neand | Sixty Three Thousang | Grove Ciy Haryana In 131402 Twi kakh Fifty Fiivd Thousand

Arare Seven Hundred Sidy Thoussnd Tﬂﬂ“_‘ﬂ“ql'ﬂl Theea Hundrad

[Co Borrower 1) Mirwe Orily) Cnly) COiniy) Sty Only)

Loan Codda Mo DU 18-01-2024,  [A The plece and Parcel of the Property| Re31700000- | B 31T0000- [Rs 4501 7014)-,
19600041363, Gurugram - Rs. 38254488.7B- [having sn axtent - Unit No, PRDY, 20Th &| (Rs. Three | ,(Rs Thiry |  (Rs. Four

MG Road (Branch), (Re. Three Crore 1245t Floor, Tower-0), Pan Oasis, Sector-70,|  Crore Onelakh | Crona Fifty lakn
Shukjit Mann (Borrower), | Exghty Two lakh Fifty [0 | iar Pradesh-201301 Saventeen | Seventy Ning | Seventean

Karan Mann (Co Faur Thousand Faur lekh Nin Thisand Thousand

Barrower 1) Hundred Eighty Eight Thousan Cinky) Fourtean Only)
Oty and Savanly Cnly] L
ghl Paisa)

Loan Coda Mo DE 26-09-2018, Bs. |Al The pmoa and Parcel of tha Propesty Rs. R 3TA000-, [Re 11051808/,
13700001558, Delhi- [ 52353065, [RKs. Fifty |kaving an exlent- Propedy Mo-370, Fast| 37800004 | (Rs Three |{Rs: One Crome
Pitampara (Branch), Two lakh Thirlty Five |Floor Without Roof Right, Khasra No-541/| {Rs. Thirty | |akh Saventy | Ten lakh Filty

Abhijeel Adhana Theusand Three . 1197 Onkar Nagar B Tri Nagar Vill Chowdr, | Seven iakh Eight e Thiusared
(Bomower), Aarti Kuman) | Hunored Nmety S50 |\Mubadcabad, New Delhi-110038 Boundaries| _ Eighty Thousand | Eight Hundred

(Co Borrower 1} Gy A - Morth : Gal Soulh : Road East Property|  Thousand Ordy) Six Only)

Wo-368 West | Dihar Proparty Conly)

Loan Code No.; Dt 04-11-2022,  |Al The pmce and Parcef of ihe Properdy Rs R, 254000-, [ Rs. 4365611/,

1950004 11581, Dalhi - Ra. 3252155k, hawing an extent - Figt No, 106, First Floor| 25400000, | (Rs, Two fakh | {Rs: Forty Nina
Pitarnpura (Branch), Ashis| (Rs, Thirty Two lakh |Tower-A, Owinch New Delhi Extension Gh-| (Rs. Twenty |  Fifty Four | lakch Secy Five
Kumar Ghosal (Borrower), | Sixly Two Thousand |74, Koval Enclave Yojana Ghaziabad -|Frefkh Fory|  Thousand | Thowsand Six

Sagarika Ghosal (Co Ore Hindred Fifty 201011 Thousand iy} Hundred

Baorrower 1) Minz Only) Cinly| Elavan Cinly)

Loan Coda MNa.: 01 29-10-2019.  |All The pece and Parcel of the Propedy Rs Rs. 15400-, | Bs. 53867 1{y-,
2300002015, Agra Rs 2333657,  [having an eslent - Plet Mo 1B, K Mo 36 Star| 19400000, [ (R, One lakh | (RS, Fiffy Three
I:ErEII'II:h:I. Wohil G-LIFI[E I'F[E Thmt‘,mm-l!'la-'l.‘h I:il,':l' Phese 1 Mauzs Jakhoda Gewalior [F!'E Minekaan Ninal",' Fouwr |18ER NiI'IE'1:|I SIx

(Borower), Babll Kurnan | Thirty Three Thousand | Read, Agra Uttar Pradesh 282001 Boundanes|  [akh Forty Thousand Thousand
1o Bomower 1) Devendra | Six Hundred Fifty | ag . North: Plot M2, 19 South: PlotMo. 17 East:|  Thousand Ordy)  |Seven Hundred

Gupta {Co Barrower 2) Sevan Only) WA i kachha read Weet - Phot Mo, 27 Ownly} Tan Oniy}
Sanjay Singh [Guaranior 4)

Loan Code Mo Dt 23-04-2019,  |A The: pece.and Parcel of the Propery Es R, 11700075, [ Bs. 30359925,
09600001512, Dalhi - Rs. 150466/ -, having an extent = Mo G4 A, Ugf Without| 11700 |(Rs Onelakh| [Rs Thity
Patampura (Branch), (Rs. Filean lakh  |Rool Righis Front Portion, Vil Mirzapur| (Rs Eleven | Ssvenbsan |lakh Thirty Fiwe

Mahender Raghay Ninety Thousand |Mahavir Enclave Mew Dalhl, In 110043 jakh Seventy | Thousand | Thousand Nine
{Bomawar, Meanu Eaur Hundred Sixty |Boundaries As - Noeth | Part of propety|  Thopsand Cny) Hundred hneaty
Raghay {Co Borrowes 1) Six Only) IJ'1E.'-'-E_E||"'.'E1' sevice lane 5-:4.|m Gall 15 ft wade Cly) ! Tuee Crily)
Eazt. Other's properly West .Othes's property

Loan Code Mo D1 2a=06-2021 All Thepliece and Parcel of the Proparty having Rs Rs. 235006, | Rs, 31052450,
18600044.209, Gurugram - Rs. 2438650-,  |an axtent - Plot No 55 First Floor mustatilno| 23500000~ | (Rs. Two fakh [{Rs. Thirty One

MG Road (Branch),  [{Rs. Twenty Four lakh |0 kh Mo 1 2 Gali Ne OB Vigage Khyala Block| (Rs. Twenly | Thity Five | lakh Five

Paramjeet Singh Thirty S Thousand | Ma\ishru Garden Mew Dehi 190018 Boundaries| Threelakh | Thousand | Thausand Twe
i Boerower], Karamjeel St Hundred Fifty | A - Norh : Gali 15 Festwide South Erfiry! Gai Fifty Only) Hurdrad Forly
Kaur (Co Boerower 1) Cnly) 10 Faetwide East- Parof Pot Wist PiotMa-548 | Thousand Ol Ming Oy

Loan Code Mo DS20000C00T, | Dt 16-D6-2021, (A The piece and Parced of the Prapey Rs Rs. 259000-, | Rs, 1231864,
Delhi-Pitampura [Branch), R 1712456~  |hawngan extent - Plot Mo-A-61, Ground Fr,| 2590000~ [(Rs. Two lakh | (Rs Twelve
Surender kumar harma | [Rs. Severiteen iakh (New Mo-C-13 Khasra No-828/2, Villaga| (Rs. Twerty | Fifty Mine  (fakh Thirty One
'ﬁg"ﬁﬂaﬁ'ﬂﬂ- '3-'5"-'“13'” SH['?W Thirty Two Thousand |Mandawali Fazal Gaé No8, Wesl Vinad| Fivelakh | Thousand | Thousand
éham‘:’%‘f ] Er"'% Four Hundred Filty |Nagar, Delhi In 110092 Boundarniss As | _ Ningty Onlyy | Edght Hundred
P e o) Six Only} Norih : Road Sauth - Other PropertyEast - Thlggfﬁr“ﬂ WA

Services (Guaranioe 1) Propesty Mo. C- 14 West Property No. G- 12 nly niy}

Loan-Code Mo Bt 21-01-2020,  |All The piece and Parcelofthe Propary having Fs R 18100K-, | Fs, 3850070,

11900002960, Noida - Re. 2972032L,  |an exient - Fat Mo, FF-01First Floor Frort] 1810000, |({Rs, One lakh| [Rs. Thirty
Secior 2 (Branch), Ranjeet| (Rs, Twenty One Iakh |Laft Side Plot No-10, Bharst Apartiment Shakl| (Rs. Eighteen| Eighty One | Eight lakh Fifty
Singh Rawat (Borrower), Saventy Two  [Enclave Kh No 510 & 511 Exiended Lal Dora|  (akh Ten ThaLtand Thousand

Bimls Devi Rawai(Co | Thousand Thirty Two [Vill Buran Naw Detni 110085 Boundanies AS -|  Thopsand Oriy) | Seventy Only)

Bartower 1] Only| Worth : Road Soulh © Progerty No-FF-05Eest:) ol -
[eher property West: Prg Ne-FF-[12
Losan Code Mo (860000213, | DG 04-11-2022, Rs. Al The piece and Parcal of the Proparty hawing | Rs.4185000/ | Rs. 418500-, | Rs. 10481168/,
Duolki-Pitampura (Branch), | 74528941, (Rs.  |anedent =P No 1238 1234 KnownAsaM1234, | (Rs. Forty | {Rs. Four lzkh |(Rs. Qne Crore
Terun manchanda (Bomower), | Sevanty Four lakh (45t Fir Gali No 5 Plot No 270 C K No-161|  One lakh Eighteen  |Four lakh Eigaty
vinod Bala Manchanda | Fifty Two Thousand [ Nirankar Colony Vil Dheerpur DehiPin 110008| Eighty Five | Thousand | One Thausand
1Ca Bartowar 1) Surendra | Eight Hundred Niety | Boundaries As -North: Other Property South:|  Thousend | Five Hunred | One Hundeed

M Boo ) Four Only) | panofPlol East: Roadd0ftWest Sanica Lane | COiy) Onty) | Sty Exil Oy

Loan Code Mo 0 2a-07-201% All The piece and Parcel of the Property having | Rs. 18047005, | Rs. 180470, | Rs, 46E3306/-,
19800041748, Delhi - Rz, 21676025,  |anedent - Plot No-885, Second Floon Rear RHS, [ (Rs. Eightean | (Rs. One lakh | (Rs. Forty Six

Fampura (Branch), Mala | (Rs. Twenty Ong lakh | Shaks Khand-LI|L Awasiyva Colony, Indirapuram, | lakh Faur Eighty lakh Eighty
(Borrowar), Sabizh Kumar | Sidy Seven Thougand | Crasabad Utar Pradesh Pin 201014 Boundanes | Thousand Thausand | Thres Thousand
{Co Borrower 1) Amees [ Six Huncred Ninety | as.. Norh | Plot Mo-668 Other Flat South: Plot|  S8ve | Four Hundred | Three Hundred

Kumar (Guaranior 4} Two Only) Ne-690 Ezst: Othar Plot West : Road |/ Enlry Hundred Criy) Sevarty Oy} Five Only')

SUBMISSION OF BID; 30-05-2025, BEFORE 4.00 P.M,

hittps Siany bankaucton.in.

bomower Quaranior
Date : 16.05.2025 | Place

: DELHI

DATE OF E-AUCTION: 31-05-2025, FROM 11.00 A.M. TO 1.00 P.M (WITH UNLIMITED EXTENSION OF 5 MINUTES EACH), LAST DATE OF

For detailed terms and condilions of the Sale, please refer to tha link provided in hitps e jmBnanciglare comHomedAssatsfarsale OR

STATUTORY 15 DAYS SALE NOTICE UNDER SARFAESIACT TO THE BORROWERIGUARANTOR | MORTGAGOR ;
The ghove mentionad Bomower!Guarantor are hareby noticed o pay the sum as mentionsd in secion TH2) nofice i il with accrued infersst Gl
dede bafore the date of aucion, fafing which propery will be auctoned!sokd and balance dues if any will be recovered with inlerest and cost from

Sdi- |Authorised Officer), |Aranya = Trust)

New Delhi

-
i
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OFFICE OF THE RECOVERY OFFICER

DEBTS RECOVERY TRIBUNAL-I, DELHI,
4th FLOOR, JEEVAN TARA BUILDING, PARLIAMENT STREET, NEW DELHI - 110001

SALE PROCLAMATION

T.R.C. No. 534/2022

BANK OF BARODA (VIJAYA BANK) Vs. M/S MAHADURGA AGROTECH AND CHEMICALS LTD.
PROCLAMATION OF SALE UNDER RULE 38, 52(2) OF SECOND SCHEDULE TO THE INCOME TAX ACT, 1961
READ WITH THE RECOVERY OF DEBTS DUE TO BANK FINANCIAL INSTITUTIONS ACT, 1993.
(CD1) M/S MAHADURGA AGROTECH & CHEMICALS LTD. 204, EMCAHOUSE 23/23-B, ANSARIROAD, DARYAGANJ, NEW DELHI
(CD2) PROMOD KUMAR PANDEY S/O CHANDER BHAN PANDEY, 7/53, MODEL TOWN, BAHADURGARRH, DISTT. ROHTAK,
HARYANA

(CD3) RAJARAMMUSADDI S/O0 MAHADEO PRASAD MUSADDI, 62/16, BALLYGANJ, CICULAR ROAD, KOLKATA-700073

(CD4) DILIP MUSADDIS/O GHANSHYAM OJHA, 8, MANIR STREET, KOLKATA-700073

(CD5) BRAHMDUTT S/0 GHANSHYAM OJHA, 8, MANIR STREET, KOLKATA- 700073

(CD6) DEVIDUTT S/O KANWAR LAL, R/O 30 VILLAGE PANALA, TEHSILBAHADUR GARH, DISTT, ROHTAK HARYANA

(CD7) MAHENDER SINGH S/O KANWAR LAL, R/O 30 VILLAGE PANALA, TEHSILBAHADUR GARH, DISTT, ROHTAK HARYANA

(CD8) HAISINGH S/O KANWAR LAL, R/0 30 VILLAGE PANALA, TEHSILBAHADUR GARH, DISTT, ROHTAK HARYANA

(CD9) JAISINGH S/O KANWARLAL, R/O 30 VILLAGE PANALA, TEHSILBAHADUR GARH, DISTT, ROHTAKHARYANA

(CD10)VED SINGH S/O KANWAR LAL, R/O 30 VILLAGE PANALA, TEHSILBAHADUR GARH, DISTT, ROHTAKHARYANA

1. Whereas Transfer Recovery Certificate No. 537/2022 (R.C. 572/2018) in TA No. 519 of 2002 drawn by the Presiding Officer, Debts

Recovery Tribunal-Ill for the recovery of a sum of Rs. 1,28,19,134.00, along with pendentelite and future interest @ 15% p.a.

w.e.f. 03/12/1997, till realization and also to pay cost as per certificate, from the debtors together with costs and charges as per

recovery certificate.

And whereas the undersigned has ordered the sale of property mentioned in the Schedule below in satisfaction of the said certificate.

3. And whereas there will be due there under a sum of Rs. 1,28,19,134.00, along with pendentelite and future interest @ 15% p.a.
w.e.f. 03/12/1997, till realization and also to pay cost as per certificate Notice is hereby given that in absence of any order of
postponement, the property/properties as under shall be sold by e-auction and bidding shall take place through “On line Electronic
Bidding” through the website https://www.bankeauctions.com on 04/07/2025 between 12.00 pm and 01.00 pm with extensions of
5minutes duration after 01.00 pm, if required.

4. The description of the property proposed to be e-auctioned is as follows.

no

S.No. Description of Property Reserve Price | EMD

1. HYPOTHECATED IMMOVABLEASSETS NAMELY, NO. 30,
MEASURING 8 KANALS, VILLAGE PARNALABAHADURGARH,
DISTICTROHTAK, HARYANA

Rs.2,30,00,000.00 | Rs.23,00,000.00

5. The EMD shall be paid through Demand Draft/Pay Order in favour of Recovery officer, DRT-I, Delhi-A/c T.R.C. No. 534/2022
alongwith self-attested copy of Identity (Voter I-Card/Driving/license/Passport) which should contain the address for future
communication and self-attested copy of PAN Card must reach to the Office of the Recovery Officer, DRT-I, Delhi latest by
01/07/2025 before 5.00 PM. The EMD received thereafter shall not be considered. The said deposit be adjusted in the case of
successful bidders. The unsuccessful bidder shall take return of the EMD directly from the Registry, DRT-I, Delhi after receipt of such
report from e-auction service provider/bank/financial institution on closure of the e-auction sale proceedings.

6. The envelope containing EMD should be super-scribed “T. R.C. No. 534/2022” alongwith the details of the sender i.e. address,
e-mail ID and Mobile Number etc.

7. Intending bidders shall hold a valid Login Id and password to participate in the E-Auction email address and PAN Number. For details
with regard to Login id & Password, please contact M/s C-1 INDIA PVT. LTD., GULF CHEMICAL PLOT NO. 301, 1ST FLOOR,
UDYOG VIHAR PHASE-II, GURUGRAM (HARYANA) HELPLINE NO. 91-124-4302020/21/22/23, VINOD CHAUHAN, MOBILE NO.
9813887931, WEBSITE: http://www.bankeauctions.com and Email IDs: support@bankeauctions.com

8. Prospective bidders are required to register themselves with the portal and obtain user ID/Password well in advance, which is
mandatory for bidding in above e-auction, from M/s e-Procurement Technologies Ltd (Auctiontiger)

9. Details of concerned bank officers/Helpline numbers etc. are as under:-

Name & Designation Email & Phone Nos.

SHIVRAM RATAN THAKUR (CHIEF MANAGER) Mobile No. 7568716083

10. What is proposed to be sold are the rights to which the certificate debtors are entitled in respect of the properties. The properties will
be sold along with liabilities, if any. The extent of the properties shown in the proclamation is as per the Recovery Certificate Schedule.
Recovery Officer shall not be responsible for any variation in the extent due to any reason. The properties will be sold on “as is where
is’and ‘as is whatis’ condition.

11. The property can be inspected by prospective bidder(s) before the date of sale for which the above named officer of the bank may be
contacted.

12. The undersigned reserves the right to accept or reject any or all bids if found unreasonable or postpone the auction at any time without
assigning any reason.

13. EMD of unsuccessful bidders will be received by such bidders from the Registry of DRT-I, on the identification/production of Identity
proof viz., PAN Card, Passport, Voter’s ID, valid Driving License or Photo identity Card issued by Govt. and PSUs. Unsuccessful
bidders shall ensure return of their EMD and, if not received within a reasonable time, immediately contact the Recovery Officer,
DRTI, Delhi/or the Bank.

14. The sale will be of the property of the above named CDs as mentioned in the schedule below and the liabilities and claims attaching to
the said property, so far as they have been ascertained, are those specified in the schedule against each lot.

15. The property will be put up for the sale in the lots specified in the schedule. Ifthe amount to be realized is satisfied by the sale of a portion of
the property, the sale shall be immediately stopped with respect to the remainder. The sale also be stopped if, before any lot is knocked
down, the arrears mentioned in the said certificate, interest costs (including cost of the sale) are tendered to the officer conducting the
sale or proof is given to his satisfaction that the amount of such certificate, interest and costs have been paid to the undersigned.

16. No officer or other person, having any duty to perform in connection with sale, however, either directly or indirectly bid for, acquire or
attemptto acquire any interestin the property sold.

17. The sale shall be subject to the conditions prescribed in the Second Schedule to the Income Tax Act, 1961 and the rules made there
under and to the further following conditions: The particulars specified in the annexed schedule have been stated to the best of the
information of the undersigned, but the undersigned shall not be answerable for any error, mis-statement or omission in this
proclamation.

18. The amount by which the biddings are to be increased shall be in multiple of Rs. 5,00,000.00 (Rs. Five Lakhs only). In the event of
any dispute arising as to the amount of bid, or as to the bidder, the lot shall at once be again put up to auction.

19. The Successful/Highest bidder shall be declared to be the purchaser of any lot provided that further that the amount bid by him is not
less than the reserve price. It shall be in the discretion of the undersigned to decline acceptance of the highest bid when the price
offered appears so clearly inadequate as to make itinadvisable to do so.

20. Successful/ highest bidder shall have to prepare DD/Pay order for 25% of the sale proceeds favoring Recovery Officer, DRT-I, Delhi,
Alc T. R.C. No. 534/2022 within 24 hours after close of e-auction and after adjusting the earnest money (EMD) and sending/
depositing the same in the office of the Recovery Officer so as to reach within 3 days from the close of e-auction failing which the
earnestmoney (EMD) shall be forfeited.

21. The Successful/Highest Bidder shall deposit, through Demand Draft/Pay Order favouring Recovery Officer, DRT-I, Delhi A/C.T. R.C.
No. 534/2022, the balance 75% of the sale proceeds before the Recovery Officer, DRT-I on or before 15th day from the date of sale of
the property, exclusive of such day, or if the 15th day be Sunday or other holiday, then on the first office day after the 15th day along
with the poundage fee @ 2% upto Rs 1,000 and @ 1% on the excess of such gross amount over Rs 1000/- in favor of Registrar, DRT-|
Delhi, (In case of deposit of balance amount of 75% through post the same should reach the Recovery Officer as above.)

22. In case of default of payment within the prescribed period, the property shall be resold, after the issue of fresh proclamation of sale.
The deposit, after defraying the expenses of the sale, may, if the undersigned thinks fit, be forfeited to the Government and the
defaulting purchaser shall forfeit all claims to the property or to any part of the sum for which it may subsequently be sold.

SCHEDULE OF PROPERTY

Lot. [Description of the property to be sold with the names ofthe co-|  Revenue Details of any [Claims, if any, which have been

No. [owners where the property belongs to the defaulter and any assessed upon |encumbrance to [put forward to the proper_ty,and
' other person as co-owners the property or | which property |any other known particulars
' any part thereof is liable bearing on its nature and value.

1. |HYPOTHECATED IMMOVABLE ASSETS NAMELY, NO. 30,
MEASURING 8 KANALS, VILLAGE PARNALA BAHADURGARH,
DISTICT ROHTAK, HARYANA

No information received

Given under my hand and seal on 28/04/2025

-i

Recovery Officer
‘ Debts Recovery Tribunal-1, Delhi

%m U.P. State Industrial Development Authority
UPSIDA Complex, A-1/4, Lakhanpur, Kanpur-208024
Motice for Public Objection ! Sugoestion an Part Layout Plan of Industrial Area Sector-22
Meerut Road Ghaziabad by which new Plots Mo C-11, C-2 & C-3 (Measuring-13641.88
Sg.m.), has been Sub Division & Mew Plots Mo, G-911, C-2 & C-311 (Measuring -2786.13
Sgom), Plots Mo, G111, G2 & C-32 (Meaguring 2786.06 Sq.m.}, Plots No, C-11, C-2 & C-3/3
(Measuring -2785.08 Sg.m.), Plots Mo, C-1/1, C-2 & C-34 (Measuring-1064.44 Sg.m.], Flots
Mo, C-11, C-2 & C-315 (Measuring-1070.25 Sq.m.}, Plots No, C-11, C-2 & C-3& (Measuring -
1076.04 Sq.m.), Plots No. C-1/1, C-2 & C-37 (Mensuring -1025.80 S5q.m.} & Plots Ho. C-11,
C-2 & C-308 (Measuring-1047.16 Sg.m.)
1{a) Tha Par Layoul Plan of Industrgl Area Sector-22 Meerut Rioad Plot Mo, G-111, C-2 & C-3 of
Litar Pradesh State Industrial Development Aulharity [UPSIDA) situated in Disinct Ghaziabad
h&s baan prapared.
{b) A copy thareal will b avaitable for Inspaction al the Regional Managar of Ihe Utar Pradesh
Stale Indusinal Develogment Authorty, C-2 4th Figor Mahalaxmi mell RDC, Raj Nagar
Ghaziabad betwesn 1000 am 1o 500 pmoon-all working days 1l 1he dase mentioned in Para 3
heragtter a= well as Wabsie: www.cnlinauspsida com
2 Objeclions and Suggestons ans heraby invited with respact of the Draft Layout’Sul Divigion
Plan
3 Objpecians and Stugpashions shall be sanl n widng o the offics of Raganal Manager, UPSIDA
at C-2, dth Flooe Mahalaxmi mall RDC, Rey Magar Ghazisbed wilhin 15 days from {he date of
puiblication of thiz notice menboning subject a& "Regarding Public Dbjection | Suggestion on
Diraft Layout ! Sub Division Plan for Industrial area Sector-22 Meerut Road. Any persan
raking e Objections or Suggestions shoukd also give hishesr Ll name & address. Emall i and
camect namber. [Regional Managor)
L P State Industrial Developrient Aulhorily
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ae Gutaai @t faeet o forw faent geem
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1. | BURE TAGR BT M RTaE T grgde feffcs I
2. | BIURE & A @I a1 19 4% 2016 1
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154/2 AR 3, Wie 23127, §IAM o, WY,
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6. | PRURC TAGR & FaE H [Tl 09.05.2025
URT B9 @l (3mmeeT @) UfY 15.05.2025 B U ES)
7. | faren wmm ufhar & 9 89 | 11.11.2025
a%’reﬂjmﬁaﬁ@ (ra amre @1 it @1 A w180 fo)
8. | IIRH FHIT SR & w4 § 1 | Wi e
R dTel fIaTelr UAR BT AW AR | IBBI/IPA-002/IP-N01273/2023-2024/14331
TolTepvor e AFA 3 31—12—2025 Th

T AR SIS 20 B wid Ml ADE IR
ANRYR 5 faeet—110046
$HA gL csprecichauhan@gmail.com

9. | Gl & W UolGd SANH FHET
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